BY FAX

GOVERNMENT OF ODISHA
HOME (SPECIAL SECTION) DEPARTMENT

No_[[ 2| /C, Dated, Bhubaneswar, the ngrtJbJL}zozo.

From
Shri P.C. Pradhan, IAS,
Additional Secretary to Government.
To
All District Magistrates/ All District Superintendents of Police/
Commissioner of Police, Bhubaneswar-Cuttack.
Sub:- Invoking provisions of the National Security Act, 1980.
SlF,

I am directed to enclose a copy of Revenue & DM Department
Order No. 2274/R&DM (DM) dated 22.04.2020 and to say that action may
be taken under Section 3(2) of the National Security Act, 1980 against
perpetrators of violence, wherever any incident of violence on any member
of the medical community (Doctors, Nurses, Para-medical staff, Health
Workers and other Support Services) engaged in active line of duty in

fighting COVID-19 pandemic.
Yours faithfully,

it nment
Additional Secrefegy,/@' i

Memo No.||2.2 /C Dated. (&, 0F. 2020 . e
Copy forwarded to all Revenue Divisional Commissioners/ DG

& IG of Police, Odisha, Cuttack for information and necessary action.
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No. 2274 /R&DM(DM) Date: 22-04-2020
ROM-RLF-MISC.0047.2020
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ORDER B
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their dwes,

AND WHEREAS, incidents of violence on the members of medical
fraternity, heaith workers, police personnel and other Government officials on
COVID-19 duty are being reported; :

{ AND WHEREAS, Government feels committed to the security and weifare |
| of such personnel and their families and intends to stand by them in al such
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4. If a person, either in govt. Or private, sutcumbs to COVID-19 in line of
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related work, the cremation shall b d |

Memo No.__2275 /R&DM(DM) Date: 22-04-2020
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